
 

re-damege to A I aircraft 
STATEMENT BY MINISTER 

Correcting the reply  given  in     the Rajya    
Sabha   on    the   17th   March, 1981 to 
Starred Question 383 regarding income tax 
arrears  .. 

MR, CHAIRMAN; Now the Statement by 
the Minister correcting the answer. 

SHRI SHIVA CHANDRA JHA (Bihar):   
Sir, on a point of order. 

MR. CHAIRMAN: I don't want to be 
interrupted. I am standing just now. Please sit 
down. When I stand, you do not stand. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SAWAISINGH SISODIA); Sir in reply to 
Rajya Sabha starred question No. 383 
answered on 17-3-1981, the names of 10 
companies in the Public Sector and 174 
companies in the Private Sector in each of 
which tax in arrears exceeding Rs. 10 lakhs 
were outstanding as on 31-3-1980 were 
furnished to the House in An-nexures 'A' and 
'B' to the statement laid on the Table of the 
House. 

It has been brought to my notice that the 
names of seven companies, viz: 

(i)  M]s Air India. 
(ii)   M|s Sherwani Sugar Syndicate  (P)  

Ltd. 
(ii)  M's Ramon and Demm Ltd. 
(iv) M/s. Dhrangadhra Chemical Works 

Ltd. 
(v) M|s. Singer Sewing Machine Co.  

Ltd. 
(vi) M/s. ndian Explosives Ltd., and 
(vii) Shree Madhusudan Mills Ltd. 

appearing at Serial Number 8 of Annexure 'A' 
and at Serial Numbers 1„ 41, 42, 90 132 and 
136 of Annexure 'B' respectively in the lists 
have been wrongly included in the statement. 
The demand raised in respect of Air India had 
not fallen due for collection by 31-3-80 and 
the demand in respect of the other six 
companies had been .stayed by the competent     
authority. 

of Prime Minister As such these 
companies could not have been treated as one 
in whreh tax was in arrears. The names of 
these seven companies, therefore, need to be 
excluded from the lists furnished to the 
House. 

Accordingly, Annexures 'A' and 'B' to the 
statement laid on the Table of the House may 
please be treated as amended to the extent 
indicated above. 

n the course of replying to a supplementary 
question by S-hri Ashwani Kumar about the 
exclusion of the names of banking companies 
in the annexed statement it had been stated, 
inter alia, that' ..but it is understood that this 
question relates only to the industrial 
companies. Therefore, this answer was given.' 

Now it has been found that the question 
related to all private and Government 
companies against whom Rs. 10 lakhs or 
more were outstanding and not merely to 
industrial companies. However, nothing in the 
reply to the supplementary question really 
turned  upon this statement. 

STATEMENT BY MINISTER 
 Damage to the Air Judia aircraft .. earmarked for 

ths use of Prime .. Minister for her Foreign 
visit 

THE MINISTER OF HOME AFFAIRS 
(GIANI ZAIL SINGH): Mr. Chairman, Sir, I 
rise to inform the House of a certain serious 
development that has come to the notice of 
Government. 

Hon'ble Members are no doubt aware that 
the Prime Minister is proposing to visit 
Switzerland, Kuwait and United Arab 
Emirates between the 5th and 13th of May, 
1981. The Air India Boeing 707 air craft No. 
VT DPM MAKALU was earmarked for the 
use of Prime Minister during her foreign visit. 
This is one of the aircrafts that is customarily 
used for carrying VVIPs when they travel 
abroad. 

The Aircraft MAKALU returned to 
Bombay from ABU    DHABI on the 
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working oj the Ministries (Giani 

Zail Singh) 
15th April, 1981, The periodic inspection of 
category P. 3 started on the aircraft the same 
day in the AIR INDIA'S Hangers at Santa 
Cruz. On the 17th instant all the necessary 
control cables were inspected and were 
certified to be satisfactory except for one 
elevator cable which was found to be slightly 
frayed. A decision was accordingly taken to 
replace this cable and action for such replace-
ment was taken on the 20th instant. On that 
day some further unnatural defects in the cable 
system came to notice. Thereafter an order 
was given for a re-inspection of all cable3 in 
the aircraft. The final check up showed that 
four vital cable systems namely those relating 
to elevator, rudder horizontal stablizer and 
rudder trim had been affected and that this 
could not have been due to normal causes but 
that they were intention-lly cut in a manner so 
as to ordinarily preclude  detection. 

A high level team of officers including 
technical personnel was deputed to make a 
preliminary enquiry and they have expressed 
the opinion that this is a clear case of 
attempted sabotage. If the mischief had not 
been fortunately detected in time, this, would 
have resulted in the crash of the aircraft, not 
immediately but after lapse of some time. The 
known fact that the aircraft would be used by 
the Prime Minister during iier visit leads to 
obvious and grave conclusions about the 
motivation of those who prepetrated this out-
rageous deed. 

The AIR INDIA authorities have ledged a 
formal complaint with the CBI and matter is 
under investigation. The investigation will, no 
doubt, disclose all the details of what hap-
pended. I felt, however, that in a matter of 
such grave import, T should take the earliest 
opportunity to share with the Hon'ble Meml 
such information as is immediately available. 

I  am,  sure,  all     sections  of      the House 
would join me in    expressing 

 
Irrigation and Rurn our  strong      

condemnation  of      this dastardly act aimed     
at the    Prime Minister's safety. 

SHRI  ARVIND   GANESH      KUL-
KARNI   (Maharashtra):   Sir.. 

SHRI      NARASINGHA      PRASAD 
NANDA (Orissa)- Sir .............. 

 
MR. CHAIRMAN; I am speaking first. 

You do not seem to realise that I may have to 
say something too. 

Hon. Members, it was only ^as^ night that I 
learnt with great shock the news of this 
intended sabotage of an aeroplane in which 
our Prime Minister was to make a journey to 
Geneva and other places in the next seven or 
eight days. 

We have just now heard the full account of 
how it wag detected. It seems that if it had not 
been detected, the life of our Prime Minister 
and many others who would have accom-
panied her would have been exposed to grave 
peril, if not death. It is something which 
cannot but be condemned too strongly. I think 
this is the most inhuman way of dealing with 
things. And I think it would be very necessary 
for our country to put a stop to this by 
condemning it on all hands that this kind of 
action against the Prime Minister, or anybody 
for that matter, will not receive any tolerance 
from any section of our people. We are a 
civilized nation; we are not a nation of 
murderers who begin to assassinate and shoot. 
We should live above all these things and I 
think we will have to enquire whether there are 
not other elements involved in this conspiracy 
which is so apparent. So many wires, so many 
cables do not get cut automatically. There 
must have been an attempt at sabotage, as the 
hon. Minister has said, and I join him in 
condemning this, and I 
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re-damege to A I aircraft 
am very happy that it was detected in 
time so that the life of our Prime Minister 
and with her of many other persons who 
would have accompanied her, have been 
saved. I hope that the House will now 
condemn it roundly and very, very 
forcefully and I leave the matter in the 
hands of the different parties. 

Mr. Kulkarni will come and fake the 
Chair. I have to go somewhere; that is 
why 1 am hurrying up. 

 

[The Vice Chairman (Shri Arviod 
Ganesh Kulkarni)  in the Chair]. 

SHRI NARASINGHA PRASAD 
NANDA: Sir, I associate myself with the 
feelings of the Home Minister and the 
chairman of the House on behalf of 
myself and on behalf of our party. The 
Prime Minister does not belong to the 
ruling party alone. She belongs to 
the'country and the people. Therefore, 
this kind of outrageous action deserves to 
be condemned in the strongest possible 
terms. This is the land of Buddha; this is 
the land of Mahatma Gandhi. This 
country cannot tolerate any kind of 
violence, particularly on leaders who are 
in public life. 

Sir, as the Home Minister has 
described, it is fortunate that this kind of 
intended sabotage had been detected and 
we hope and pray that this Government 
will take all possible care to see that the 
Prime Minister's 

of f rime Minister life is not 
in jeopardy. All . possible tight security 
arrangements should be made on behalf 
of the Government. It should also be 
seen, because this particular Boeing 
aircraft was at tne Santacruz Air- port, 
whether any of the Air. India.officials 
who are working there—because without 
them, this kind of sabotage could not 
have taken place—were associated in this 
kind of action. Sir, I strongly condemn it 
and I am happy that this has been 
detected and from an impending peril, the 
Prime Minister has been saved. 

SHRI PILOO MODY (Gujarat) Mr. 
Vice-Chairman, Sir, no civilized society 
can ever accept this sort of an action on 
the part of anybody. No amount of 
provocation can justify it No amount of 
misdeeds can forgi'/e an action of this 
nature.- Sabotage of this or any other 
type is a cowardly act and I hope that the 
Government takes every conceivable step 
to apprehend those who are responsible 
for it and punish them adequately. 

I also hope that in this process we do 
not lose our own balance because in an 
act like this, one has a tendency to lose 
one's balance to go overboard and, there-
fore, to tighten the security of the Prime 
Minister to the extent where she becomes 
inaccesible to the paople, I think, would 
be doing great harm not only to 
everybody concerned but also to our 
democracy. We should make every effort 
to see that nothing like this ever happens. 
We may have our differences with the 
Prime Minister, but we will deal with her 
politically and not in this fashion, I repeat 
that sabotage is an act of cowardice and 
those who have been coward enough to. 
do this should be punished and I wish the 
Prime Minister long life and many years 
during which I can criticise her and 
oppose her with all the strength at my 
command. Thank you, Sir. 
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SHRI P. RAMAMURTI (Tamil Nadu): Sir, 
yesterday when the Home Minister made the 
statement and revealed this ghastly attemot in 
the Lok Sabha, the leader of my party in Lok      
Sabha, Mr.       Samar 

 
 
Mukherjee, had condemned it in the strongest 
terms. I take this opportunity to join my voice 
of the strongest condemnation 0f this attempt 
and only want to say that it is clear that there 
has been a conspiracy. It could not have been 
done by one person. There must have been a 
conspiracy, there is a conspiracy. I want the 
Government to go into the full ramifications 
of that conspiracy and see that all those 
people who are connected with that 
conspiracy are not allowed to go scot free; 
everyone of them is brought xo book and 
given the punishment that is due to him. 

With these words I join my voice of the 
stronger condemnation of this conspiracy. 

SHRI KALYAN ROY (West Bengal): Sir, 
we strongly condemn1 with all the force at our 
command this heinous attempt to blow up or 
sabotage the plane which our Prime Minister 
was going to take to Europe. What is 
worrying us more is that something is rotten 
somewhere; otherwise how this daring plan 
could have been worked out, in the sense, 
how it was possible to enter such a well-
guarded plane—I do no; know whether it was 
well guarded— to damage and cut the wires 
which would have led to its crash, it is a 
serious thing. It should not be underestimated 
and on this issue there is no difference 
between the ruling party and the opposition. 
The whole country is one for giving full 
protection to our Prime Minister. There are no 
two opinions about it. We would like to know 
from the lion. Home Affairs Minister, what 
steps were taken for the security of the plane 
when it was not flying and when ft was 
intended to be used by the Prime Minister, 
and how long will the CBI or any other 
agency take to find out all these things? This 
is a matter of serious concern. Lastly, while 
once again we condemn it, we wish her a very 
long life for the benefit of the country. 
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SHRI V. GOJALASAMY (Tamil Nadu): 
jyrr. Vice-Chairman, Sir, with deep shock and 
sorrow I, on behalf of the DMK Party and 
also on behalf of the people of Tamil Nadu, 
express my grave concern and also condemn 
in unequivocal terms the attempted sabotage 
of the aircraft which was earmarked for the 
use of our hon. Prime Minister. First, I pay 
my tributes to the officials and technicians 
who have detected the tampering of the cables 
and have thus saved our country from a great 
danger about which we shudder to think. In 
this connection, I would ike to urge upon the 
Government to provide all security measures 
and tighten all security measures to protect 
the life of our prime Minister, the leader of 
the nation who is the custodian of the lives of 
70 crores of Indians. The criminals, the 
traitors who have conspired, who have initia-
ted and who have carried out this sabotage 
should be dealt with seyere-ly. They should be 
punished. I associate myself with the views 
expressed by mv friend Mr. Ramamurti, that 
this cannot be an isolated act of an individual. 
I doubt that there must be a conspiracy. Any 
force—either internal or external—which js 
found involved in this sinister, diabolical 
design should be exposed to the country and 
also should be taken to task. I wish long life 
to our Prime Minister. 

SHRI AMARPROSAD CHAKRA-
BORTY (West Bengal): On behalf of my 
party, the Forward Bloc, I strongly condemn 
this cowardly act. At the same time i also 
want to add that it seems to be a conspiracy: 
otherwise eight days before the actual flight, 
how could this coward get a chance to cut the 
cables in such a way that there is a likelihood 
of there being an accident? So I think the 
security must be tightened and strong steps 
should be taken ;n this regard. We strongly 
condemn this dastardly act which was    
attempted    by    this 

fiend all those     people against    the Pirme 
Minister. 

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman, Sir, it goes without saying that I 
i°in my voice on behalf of my party in 
condemning this dastardly, what I should call, 
a conspiracy. The crime has been unearthed 
in time and I must thank the Home Minister 
that he has taken the entire nation through 
Parliament into confidence on this matter. It 
should be our endeavout to try by all means 
to make individual terrorism or such 
dastardly acts alien to our political system. At 
the same time, j would urge upon the Home 
Minister that it is not enough to entrust the 
CBI with the enquiry. The record of the CBI 
in unearthing many mysteries has not been so 
successful. This is one occasion where the 
source of the conspiracy must be unearthed 
and the identity of those involved must be 
revealed to the entire country and they should 
be brought to book. Unless that is done, we 
will not be able to say that we have done 
what is our repsonsibility to do.   Thank you. 

SHRI R. RAMAKRISHNAN (Tamil 
Nadu): Mr. Vice-Chairman. Sir, it is with 
great sincerity and not for the sake of record 
that on behalf of the All-India ADMK we 
express our deepest regrets and are also really 
thankful to God for this timely detection of an 
act which has been rightly described as 
dastardly. 

Sir, i would urge upon the Home Minister 
and also hon'ble Mr. Sharma who is present 
here to reward the Air-India officials. This 
also reveals our national character—that for 
every one bad man, there are ten good men 
who are there t0 detect and see that this sort 
of crimes are not perpetrated. 

One thing more I want t0 say. Today we 
find the world over politics of violence is 
there.   You see the 
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attempt on President Reagan's life. This has got to 
be eschewed. India being a dharmik nation, I am 
sure the nation will rise as one to condemn this act. I 
pray to God for the long life of our Prime Minister. 

SHRI      GULAM      MOHI-UD-DIN 
SHAWL (Jammu and Kashmir); Mr. Vice-
Chairman, Sir, I share the sentiments of the 
Members 0i this House and  firstly  congratulate 
the  author! • ties who have detected    the 
sabotage in time so that the life of the great 
leader of this country is saved. The question js 
that as far as our democracy is concerned, it is a 
free society, but freedom does not mean that 
we can afford to be complacent, especially in 
such matters where the life °f that great leader 
is    involved.    The sabotage is  detected, no  
doubt.    But the other day—there was a news 
that some   hijakers   had   stopped   over   in 
Delhi   and   other   places.     Such  per-
mission, such freedom,    such licence should 
not be    afforded    to all such persons and 
security measures should 
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[Shri Gulam Mohi-Ud-Din Shawl.] 
be tightened in all respects s0 that such things 
are not repeated. We have a sigh of relief that 
it was detected in time. We congratulate them 
but, at the same time, we expect more 
vigilance on behalf of the authorities. But, as 
far as the culprits are concerned, the very act 
of sabotage is condemnable. Words are not 
strong enough to condemn it. But we would 
expect that security measures shall be 
tightened and more vigilance will be 
exercised. 

I, on behalf of the people of Jammu and 
Kashmir and the National Conference share 
the views and sentiments of this House and 
thank God that they have been able to save 
the life of our great leader.   Thank you. 

SHRI DINESH GOSWAMI (Assam) j Mr. 
Vice-Chairmanj sir, I associate myself with the 
feelings expressed by my friends in strongly 
condemning this dastardly attempt on the life 
of our prime Minister. Politics of violence js 
alien to our culture and thinking. What makes 
us most apprehensive is that this is not an act 
by an individual maniac. An attempt on a 
plane of this nature, when one has to cut 
equipment of sophisticated nature, can be 
done when one has thorough knowledge of a 
plane of this nature and, therefore, the person 
must be technically very knowledgeable and 
equipped. And that proves the point that it 
seems t0 be a conspiracy by a group of 
persons who have intimate knowledge of such 
sophisticated weapons. And it also makes us 
apprehensive as to how the wires of a plane 
were cut when it was under the custody of Air 
India. The possibility cannot be ruled out that 
there are people inside Air India who have 
played some part, direct or indirect, in the 
nature <yf the incident that has happened. 
Therefore, I think that the Government of 
India has a greater responsibility to see, to 
locate, to find out those persons. Sir, while 
joining with my friends in wishing a very 
prosperous life to the Prime Minister I do 
hope 

that within a very short period the 
Government will be able to detect the culprits 
behind it and will adequately punish them. 

PROF. RASHEEDUDDIN KHAN 
(Nominated): Sir, while the act has been 
unanimously condemned, I would like to add 
that there are two aspects of the matter which 
one should look into. The first is the 
environment of increasing sabotage and 
violence in different parts of the world. Es-
pecially in the democratic system of ours, we 
are exposed to a sort of inefficiency on one 
side and organised sabotage on the other 
about which we have to be vigilant. Of course, 
as was rightly pointed out, there is no need for 
us to become scared and save the Prime 
Minister from exposing herself to the public 
life and the public adulation. That would be 
very sad if the conclusion drawn is that the 
Prime Minister be put into the ivory tower. I 
would like to say that all our installations are, 
however, open and one might think it is very 
difficult to rule out the infiltration of some 
technically knowledgeable persons who know 
the art 0f sophisticated sabotage. This has to be 
kept in mind and I would suggest that we 
should look into the possibility of making an 
Indian Air Force plane available to the Prime 
Minister. Why should a commercial plane be 
available to the Prime Minister? Affir all, on 
one side, they are talking 0f the stability of the 
country. I would like to add as a non-party 
man that the stability of this country is largely 
dependent on a person of eminence and vision 
because, as was rightly pointed out by others, 
Mrs. Gandhi is not only the leader of the party 
but is als0 the national leader. Sometimes I 
shudder to imagine what would happen if by 
an accident such a person is removed. The 
whole development process of this country, 
the whole stability of the country is at stake. 
When that is so, when the commercial 
aeroplanes are expose3 to certain vagaries, 
which it will be very difficult to control in  §n 
Open 
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society liks ours, an Indian Air Force plane 
should be available to the Prime Minister and 
other VVIPs. I think the cost will have to be 
worked out. My own impression is that after 
all in other countries also the Air Force planes 
are made available. Prime Minister's life, 
continuation of stability and also avoidance of 
violence are all very important. I wouia urge 
upon the Home Minister and the Government 
of India to examine the feasibility of not 
allowing the Prime Minister to go any more 
in a commercial plane but in an Indian Air 
Force plane. 

THE LEADER OF THE HOUSE {SHRI 
PRANAB MUKHERJEE): sir, I join my 
colleagues in condemning the nefarious 
attempt at sabotage which damaged the 
aircraft which was to carry the Prime Minister 
on tour abroad. Sir, this is an occasion when 
we come openly in condemning this type qf 
activities, which reflects the tradition and 
culture which we inherited. We may have 
difference of views on many other issues. But 
in condemning violence and in creating an 
atmosphere where every view-point, every 
idea and every thinking can find its proper 
place, all of us are trying to create that 
situation. 

Unfortunately not only in this subcontinent 
but in many parts of the world some ^ort of 
cult of violence is not marely preached but 
given recognition and added prestige. It is true 
that from the administrative point of view, the 
security measures are to be strengthened and 
more vigilance is needed. But what is more 
needed is to create an atmosphere where the 
cult of violence would not have any sanction, 
any respectability, but on the other hand 
would receive universal condemnation. I am 
really grateful to the hon. Members who have 
made their observations condemning the 
incident with one voice, and in fact it is 
spontaneous. Yesterday, when  it was   placed  
on the floor  of 

the other House when we were not in session, 
every Member who was present there, 
representing the various political parties, 
came forward and condemned this type of 
actions unanimously. I share with the hon. 
Members their feelings and wish a long, 
happy and prosperous life for the Prime  
Minister. 

I can assure the hon. Members and I have 
no doubt that the Home Minister has noted the 
many useful suggestions made by the hon. 
Members apart from expressing their 
concern. The investigation is going on. It 
would be possible for us to identify th 
culprits, and the law will take its own course 
of action. But for the future safety and 
security many other suggestions have been 
made. No doubt Government will act on 
them. 

Once again I do Join and share the concern 
expressed by all the Members present here. 
As the Chairman has already expressed his 
concern, I do not know whether you will 
reflect the views of the whole House by 
summing up. We are really grateful to God 
that ultimately the sabotage has been detected, 
othehwise much greater harm could have 
happened. Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Before moving to 
the next item on the agenda, I join the House 
in praying to God to spare long life for the 
Prime Minister to lead this country, not only 
this country but the world, because she is not 
only the leader of this country, but she is a 
world leader whose guidance is necessary to 
the world. If you want peace on earth, it is 1 
think Mrs. Indira Gandhi who has got a larger 
say in counselling, and I do hope that the 
House will join me in wishing a long life to 
the Prime Minister. 

PAPERS LAID ON THE TABLE 
THE     VICE-CHAIRMAN      (SHRI 

ARVIND    GANESH     KULKARNI): 


